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Export of Surar 

.1'2135. r Shr! Panrarkar: 
l Shrl G. K. JOOhe: 

Will thp Minister of Food and Agri-
~ re be pleased to state: 

(a) whether it is a fact that Govern-
ment have decided to export sugar 
through the private mills' association 
at Calcutta; 

(b) if so, whether any quota of 
sugar for export has been allotted to 
the federation of thp -::o-operative 
sugar mills in Maharashtra; 

«(') whether it is a fact that sugar 
worth rupees one crore is lying in 
the co-operative sugar factories of 
Maharashtra; 

(d) whether any representation has 
been made to get export quota from 
Government by the co-operative sugar 
mills; and 

(e) if so, the result thereof? 

The Deputy Minister or FOOd and 
Agricalture (Shrl A. M. ThOmas): 
(a) Yes, Sir. The Indian Sugar Mills 
Association has 1x>en appointed as 
the Export AgPnCY under the pro-
visions of Sugar Export Promotion 
Act, 1958. 

(b) Yes, Sir. The quantity ftxt"d 
for export, from time to time, Is ap-

portioned among factories in pro-
portion to their production. Out of 1 
lakh tons so far released, the quantity 
apportioned to the co-operative sugar 
factories in Maharashtra, totals 8,066 
tons. 

(e) Yes, Sir, but the stock position is 
heavy with all factories in the coun-
try due to increased production. 

(d) and (e). Sugar produced by all 
factories in the country is not of ex-
portable quality. The Export Agency 
has, therefore, to select factories 
which produce sugar of exportable 
quality and draw from them the re-
quired quantity for actual exports 
against their export quotas or as ad-
ditional purehases in lie'll of the ex-
port quotas diverted to internal sale 
of factories whose sugar is not of ex-
portable quality . 

A repr.;>sentation has been received 
from Fed€Tation of Co-operative Mills 
in Maharashtra that more sugar should 
be taken from Maharashtra co-
operatives for actual exports n ~ s 

is receiving consideration. 

The Export Agency has purchased 
about 4640 tons of sugar from Kopera-
gon and Pravaranagar Co-operative 
Factories in Maharashtra, in addifion 
to their normal pxport quotas. 

Medical CoHere in Madhya Pradesh 

2136. Sbri Birendra Babadur Singhji: 
Will the Minister of Health be pleased 
to state: 

(a) whether it is a fact that the Gov-
ernment of India have advised the 
Madhya Pradesh Government to go 
ahead with only one new medical col-
lege in the State during the Third 
Five Year Plan period as against ~ e 

two colleges proposed by the State 
Government; and 

(b) if so, whether they have also 
mentioned its location? 

The MInister of Health (Shrl Kar-
markar). (a) and (b). In the Working 
Group ~ee n  held On the 17th 
October, 1960, to discuss the Third 
Five Year Plan of Madhya Pradesh, 




